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csP No 987 0F 2017

2017, meeting ofthe Equity Shareholders ofthe petitioner Company was convencd and

hcld at Lodha Excelus, lOs Floor, Apollo Mills Compound, N. M. Joshi Marg.

Mahalaxmi. Mumbai 400 0l I on Friday, 22nd September, 2Ol7 at I l:00 A.M.. fbr thc
purpose ofconsidering and, ifthought fit, approving with or without modification(s) the

proposed arrangement embodied in the modified and amended Scheme of Arrangcmcnr

belwecn Lodha Buildcon Private Limited and Lodha Developers private Limitcd and
'l'heir respective shareholders. ln the said meeting, the Scheme was approved by all !.qui11

Shareholders of the Petitioner Company.

Ihe counsel for the Petitioner company submits that as directed by this Tribunal noticcs

havc bccn served upon all the Regulatory Autholities namely, (i) concemed Incomc.l.ax

Authority. Range 7(3), Aayakar Bhavan, Mumbai within whose jurisdiction the pctitioncr

Company's assessmelts are made, (ii) Central Govemment through the office Regional

Director, Westem Region, Mumbai, and (iii) Registrar ofCompanies, as per Rule 8 ol-rhc

Companies (Compromise, Arrangemcnts and Amalgamations) Rules. 2C16. Furthcr. L!r,:

(lounsel for the Petitioner Company submits that notice has also been servcd uporr

Maharashtra Real Estate Regulatory Authority (,RER { Authority,), Mumbai.

At lcast l0 (ten) clear days before the date fixed for hearing, petitioner Company ti)
puhlish the notice olhearing ofthe Petition in 2 (two) local newspapers viz.',!.ree prcss

.krurnal" in l.inglish and "Navshakti,, in Marathi, both circulated in Mumbai.

I hc Pctitioner Company to file an affidavit of service regarding the directions givcn hr

thc Iribunal pertaining to advertisement ofnotice ofhearilg and report to this 
.lribunal

th:rl thc directions regarding the issue of advertisement of the notice has be,:n dulr

conrolicd uith

V'. Nnllascnapathy, Member (T) li. S. V. Prakash Kumar, inrber (.1)
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